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8hr1 K&PIU SiDlb: Sir, in view ot 
the preoent Indo-Pakistan conltic' 
and the extra-ordinary situation it 
has given rise to, have the Govern-
ment considered the advisability ot 
relegating Hindi to where it belon,s 
-a provincial atatus Imcua,e (Inter-
ruption), Sir, I hay" not asked far 
an answer from the House (Inter-
ruptions). I want an answer from 
the Treoasury "Benches. 

Sbrl A. p, Sbarma: It has got noth-
ing to do .... ith lh" eme'goney; it is 
irrelevant. (In:eTruption.). 
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Mr. Deputy-Speaker: Order, order 

Shr KaPIlI' Sin&'h: Sir, my question 
has not been answered. 

Sbri L. N. Mlshra: I said no, Sir. 

Sbri Kapur Slnlfl: It is 8 very de· 
pressing reply. 

Shrl V. M. Trivedi: May I know if 
it has been brought to the notice of 
the Government, particularly of the 
Home Mini,try, that efficient officers 
well versed In their work having re. 
ceived their promotions year after 
year have now been put down in the 
service of th" Central Board of Re-
venue simply because !bey have off-
.,red to take examinations In Hindi 
rather than in English? 

Shri L. N. Mishra: It ha. not been 
brought to our notice, and I do not 
think it can happen like this. 
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Mr. Deputy-Speaker: He 1m. ,Ivell 
the reply. . 
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ShrlmatJ Ramdularl Sinha: May I 
know which of !be Hindl-spealtinlr 
States have switched over compleid7 
to Hindi in !beir communications with 
the Government of India? 

Sbri L. N. MIahra: It is difllcult to 
say. I would say that no State Gov· 
ernment has switched over to HIndi 
completely. 
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Shrl M. R. Krishna: M .. y  I know 
if the Government have tried to make 
any change in the language of in-
structions given to the defence force< 
in the forward area. which may 
create confusion? 

Shrl L. N. Mishra: I am not a"'are 
of its creating any confusion in the 
defence services. 

Pakistani Sple!/ In Jammu aud }{uhmlr 

+ 
rShrl Rameshwar Tantla: 

°633. -< Shrl S. C. Samanta: 
L Shrl Subodh Hansda: 

Will the Minister of Home Uall'll 
he pleased to refer to the reply given 
to Unstarred Question No. 297 on the 
24th February. 1965 and .tate: 

(a) whether the investigation 
against the persons who were alleged 
to be Pakistani spies in Jammu and 
Kashmir has been completed; 

(b) if so, the findings thereof; 

(c) whether it is also a fact that 
there had been an IncreaSe in the 
number of Pakistani spies in Jammu 
and Kashmir during the last two 
months; and 

(d) if so, how many persons have 
10 far been suspected as Pakistani 
spies' and the action taken against 
them? 
The DePUty Mlnlste. In the MIDI_-
try of Home Affairs (Shrl L. N. 
MIshra): (a) and (b). Yes. Sir. Lellal 
proceedings have been slarted against 
the two persons arrested In Mendhar 
..,d the cases ara aub-;udice. The 

material available agalnat the otber 
three persons was not sufficient for 
criminal prosecution; but there waB 
IUftlcient ground for preventive deten-
tion, and these persoru; have there-
for" been detained. 

(c) Yes, Sir. 

(d) II persons since October, ~ . 

They are being dealt with according. 
to law. 
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